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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI  

ORIGINAL APPLICATION NO. 622/2024 

IN THE MATTER OF: 

VARUN GULATI   …APPLICANT 

VERSUS 

STATE OF HARYANA AND ORS.    …RESPONDENTS 

OBJECTIONS TO THE REPORT OF THE JOINT COMMITTEE ON 

BEHALF OF RESPONDENT NO. 75, M/S SHADEX CREATIONS 

MOST RESPECTFULLY SHOWETH: 

1. That the present objections are being filed on behalf of M/s Shadex

Creations, Respondent No. 75, in compliance with the order dated

27.02.2025 passed by this Hon’ble Tribunal wherein the newly impleaded

respondents were directed to file their objections to the Joint Committee

Report dated 03.01.2025. As per the order dated 08.01.2025, the

Answering Respondent has been impleaded as Respondent No. 75 along

with other industries based on the Joint Committee Report.

2. That at the outset, it is submitted that the observations recorded in the Joint

Committee Report do not fully reflect the compliance status of the

answering respondent, and certain findings therein are based on erroneous

assumptions, miscalculations, and an outdated compliance assessment.

3. That the answering respondent has undertaken substantial investments in

advanced environmental control measures to ensure strict adherence to all

applicable environmental norms. The answering respondent denies any
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deliberate non-compliance and submits that the alleged deficiencies, if any, 

were either technical in nature or have already been rectified through 

corrective measures undertaken post-inspection. 

 

4. OBJECTIONS TO THE JOINT COMMITTEE REPORT 

 

4.1. That the Answering Respondent submits that an inspection was conducted 

on 18.07.2024, and certain observations were recorded regarding the 

operation of its Primary Effluent Treatment Plant (PETP). The Answering 

Respondent further submits that a Show Cause Notice (SCN) dated 

02.01.2025, was issued by the Haryana State Pollution Control Board 

(HSPCB). The inspection report and the SCN alleges non-compliance on 

certain grounds, including allegation of higher freshwater consumption and 

allegation of low BOD in PETP inlet indicating possible effluent dilution. 

 

4.2. That it is submitted that all of the above issues were raised in the Show 

Cause Notice issued by HSPCB, to which the answering respondent 

submitted a detailed and reasoned response. The answering respondent 

duly clarified its position and provided documentary evidence of its 

compliance to HSPCB. Therefore, the continued reliance on these findings 

is unjustified and does not accurately reflect the present compliance status 

of the unit. A copy of the latest detailed and reasoned response to the 

HSPCB Show Cause Notice along with all the relevant annexures is 

annexed herewith and marked as ANNEXURE R-1. 

 
4.3. That the answering respondent categorically denies the allegation of 

dilution and submits that the effluent generated by the unit is routed to the 

CETP via a dedicated pipeline after necessary filtration. The inspection 

report does not establish any direct causal link between the answering 

respondent’s PETP operations and the alleged pollution in Drain No. 6. 
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The claim of dilution is based on assumption, and the observed reductions 

in COD/BOD indicate effective treatment, not dilution. 

 
4.4. That Joint Committee Report alleges that there is non-compliance due to 

high reduction in pollution parameters which has been apprehended as 

dilution with fresh in PETP among various other allegations.  

 
4.5. That it is submitted that the answering respondent has installed magnetic 

flow meters at all required locations, and the logbooks are duly maintained 

and regularly submitted. The answering respondent has denied the 

allegation of dilution and clarified in its reply to the Show Cause Notice 

that the observed parameters, including TDS levels, are influenced by the 

type of fabric and process undertaken. The inference of non-compliance 

drawn in the Joint Committee Report is not based on conclusive findings 

and fails to appreciate the respondent’s actual treatment setup and 

operational safeguards. 

 
4.6. That the answering respondent has consistently implemented stringent 

compliance measures to ensure that operations remain in accordance with 

the prescribed norms. The respondent maintains proper records of water 

and effluent data, ensuring that all logbooks related to freshwater 

consumption and effluent generation are updated regularly.  

 

4.7. That to further validate compliance, the answering respondent has 

undertaken third-party independent testing to verify that its PETP meets all 

prescribed norms. The answering respondent has also engaged 

environmental consultants to enhance internal compliance mechanisms 

and ensure adherence to all environmental standards.  
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4.8. That the answering respondent holds a valid Consent to Operate (CTO) 

issued by HSPCB, which remains in force until 30.09.2027, demonstrating 

that the facility was found compliant at the time of renewal. The answering 

respondent has applied for renewal of its Permission Certificate from the 

Haryana Water Resource Authority (HWRA) for groundwater extraction. 

The respondent has also been granted authorization for the generation, 

collection, storage, and transportation of hazardous waste under the 

Hazardous and Other Wastes (Management & Transboundary Movement) 

Rules, 2016.  

 
4.9. That any adverse order based on the findings of the Joint Committee Report 

would have severe financial implications and cause significant operational 

disruptions to the answering respondent. The unit employs a large 

workforce, and any disruption in operations would negatively impact the 

livelihoods of numerous employees and their families. 

 
4.10. That in view of the above, the answering respondent prays that the findings 

in the Inspection Report be reconsidered, as they are based on mere 

assumptions rather than conclusive evidence of dilution. The answering 

respondent submits that corrective measures are already in place, ensuring 

ongoing compliance with all applicable environmental laws. Further, given 

that the CETP’s inefficiencies contribute significantly to the overall 

compliance status, the answering respondent cannot be unfairly 

categorized as non-complying without a thorough and individualized 

assessment of its operational processes. 

 
4.11. That in light of the foregoing submissions, the answering respondent 

categorically denies any allegations of non-compliance and submits that 

the findings of the Joint Committee Report and the subsequent 

classification of the answering respondent as non-complying are based on 
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assumptions rather than conclusive evidence. The answering respondent 

has consistently adhered to prescribed environmental norms, holds valid 

statutory permissions, and has taken proactive measures to ensure 

compliance. 

 
4.12. That in view of the discrepancies in the findings and the absence of a direct 

causal link between the answering respondent’s operations and the alleged 

environmental violations, it is most respectfully prayed that the answering 

respondent be provided with an opportunity to cooperate with the 

authorities and implement any further recommendations, if necessary. 

 
4.13. That the answering respondent remains committed to environmental 

sustainability, regulatory compliance, and responsible industrial operations 

and prays for a just and fair assessment of its compliance status. 

 

5. The answering respondent further reserves its right to file additional 

pleadings or affidavits, if necessary, in response to any subsequent 

developments in the present proceedings. 

 

FILED THROUGH: 

          
[SIDDHARTH BATRA], [ARCHNA YADAV] [SHIVANI CHAWLA] 

                     
[CHINMAY DUBEY] & [RHYTHM KATYAL] 

Advocates for Respondent No. 75- M/s Shadex Creations  

8A, Sagar Apartments, 6-Tilak Marg, 

New Delhi-110001. 

Mob.: 9888884445 

Date: 17.05.2025              E-mail: siddharth.batra@satramdass.com 
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wtTrloI]T PRE ICE

BACKGROU ND OFTHf, CO

That Nl/s Shldex Creations is ensaged in dre job work oI dveiDg'

washnlg, and finishing of -qaments 
and opcrates witin rhe pltscribed

environmental noflns lnder the Water (Prele'tion and Conrol 01

Pollution) Act, 1974 and Air {Prevcntion and Conrol of PolllLtion)

Act. 1981.

That oxr unit diligentl,v maintains dailv logbooks Ior kcv operational

n.idmder.. incrrrdr 'g prcd-cr'or Jd'a' resl $ ie- (or '' _D:or'

cflhent seneration, and effluent discharge, ensuring comP!iancc \tilh

$llTI[

eslrator) rrid{ash, What VOU'
denrm qeseives

Factory Address : 661. HSIDC lndustrialArea, Phasell, Barhi, Sonepat (Haryana)- 81101
corpor.E offi.. cum taftry : c45
Phone : 011 47025315, Mobile | 93103331100 €m.ll : shade_r.E.tlonr@yaho6-co.in

Date: 07.02.2025

Itegional Officer

Haryana State Pollulion Conlrol Boad,

Sonipat Region. SoniPal.

Subj.ct: REPLY TO THE SHOW CAUSE NOTICE DATED 02 01'2025'

This is in reference 10 the Show Cause Notice (SCN) No HSPCB/SM025/1651

dated 02.01.2025, issued to Mh Shadex Creations localed at Plot No' 661'

HSllDC, Phase Il, Barhi, Disrrid Gannaur, Solepal' Haryana under Section 33 A'

27. and 43/44 of the Water (Prevention and Control of Pollution) Ac1' 1971' ahd

Section 21('1) ofthe Air (Prevention and Con!'ol ofPoLlLrtion) Act' 1981'

The SCN mises sPecific allegations, which are addressed in delail as lbllows:

ANNEXURE R-1
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AI,LEGATIONS RI"(lARDINC NON.COMPLIANCtr WITII

DISCHARGE NORMS

REPLY TO PAITA I -AFFLTJENT CI{ARACTERTSTICS

lhat concentrated e lucnl is onlv generated liom the dveing proccss'

with BOD values mnging belwccn 200 bg/L and 700 nrg/L' {hereas

effluent lrom washing alone has a lowcr concentLation' $ith BoD

values ranging from 70 mg/L rc 200 mg"I-'

Thal regular dalysis ofoor LI P inlcl md outlel samples bv IISPCB

and NAAl-accredired laboratories conJlrms lhatthe BOD valuc dl the

ETP inLet ranges belween 107 mg/L (lU!s4E:U, reporl dated

Fqshadeliefrs

B.

1.

'lhat our lLnit is engaged in the job work ol dveing. washnrg. and

tinishing of garments. and {c maiDlain a dail,v logbook lir
production. tieshwater con$mption, efflucnt geneLation and

discl.ree, ensuring compliance wiih the presctibed ellluent dischargc

standar.ls. A copy of analysis repons demonstraling compliance is

amexed herewith as AllgIqsl! lbr reference.

That the proccssing aclivities in our unii vary depending on thc rype

ofjob orders, nrcludins dyeing of ganncnts, washins alone or both

Thll in the washing p.ocess, no dves are used, which rcsults ir an

effluent discharge with lower BOD and other pararneter values at tbe

PETP inlet.
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10/10/2024), aligning with the values mentioned in the show cause

I That at the tnne of sampling conducted bv lhe joint

COMP

16.07.2024, onlv the washiry lrocess was in operaiion wilhout 
'nv

dyeing acririry Consequentlv, the rade eflluenl gene'ated al that li e

had a lower pollLtion concentation' leading to fie observed lower

BOD values inthe sample collectedb) thc team'

That our unir maintains detailed records and logbo'ks lbr iresh water

abstaction ed PETP operations on a re8uiarbasis' A coly o11hc said

records iS annexed herewith as Annexure_C lbr verilicalion'

'lhal no airangemenr lor diluiion ol effluenr wifi fi'csh waier exists i'

ourunil. which is lurlher $rbstantiated bv the inspection conducrcd on

18.07.202'1. where no $ch 
'mngement 

or evidence ol lieslnvaLet

dilurion was found bv rhe joint leam Theretbt' ihe allegalion of

dilution is speculative and notsupported bv facNaldata'

l , ,./r*

REPLY TOP -DH I,IANCE

Thal there is no necessity for dilution as the prescribcd discharge

standards for CETP inLet are relaxed and car be easilv achieled

throogh primary trearmenl alone

That subsequenr NABL_accredited laboralory analvsis ofour effluent

has also confimed compliance with prescribed norms' Copics ofthcse

repons an annexed herewith as Anneiure-E lbr vcriticalion

h.

i.

j.

II.
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unit has consisenlLy marntsined

That our unit has undeflaken contnuous moritoring of efflucnt

quality through NABL accredited laboralories. wilh all $'bsequent

tesr .eports confiming adherence to prescribed discharge norns'

Copies of the latest test rePorts are enclosed

ThaL in light of I1e correctire actions undenaken' procedoral

compliltnce, and accrediled laboEtotv flndings' we rcspectfullv

submit that the obse ation regarding non_compliance on pH non_co

requires reconsideralion as our

environmental standards.

WATER CONSUM PTION. F,FFLUIiNT
PRONI]CTION. FRESH

GtrNE RATTON & t)ISCHARGE

waler usage and effl!.nt discharge.

Thal ou unit has installed

locations. includins waler

flow meters at al1 requisite

points, effl uent generation

poirts, and linal discllarge ourlels, 10 ensure accurte nlonitoriDq ol

4

That our E;fluent Trcatment Plant (ETP) is upsraded and optimized to

maintain the pH within the prescnbed range of 6 0 - 9'0'

That a fresh malysis reporr from a NABl_accrcdiled !aboralorv datcd

10.10.2024. confirming $at thc et1'luent mct all prescribed staDdards'

A copy offie compliance report and analvsis is annexcd as l!!9I!19

I ror reference.

III. REPLY TO PARA 2 MAINTENANCE OT DATA/LOGBOOKS TOR
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Thar copies of the logbooks and l'low meter rccods dcnorstraling

compliance wilh rcgulatory nonns e annexed herewn\ as Aane\rte

RF,SPONSE TO RECOMMEN DATIONS MEN'TIONID IN THE

SHOW CAUSE NOTICE

Optinize the chenical dosing in PETP to lnaintlin the PtI of trentcd

etfluenl in the range of6.0-9,0.

That our unit has installcd an auton.ted cheDrical dosing svstem in

the PEIP. ensltrinc prccise pH control within the prescLibed rargc ol'

6.0 9.0.

That detailed logbooks are mainrained regularlv for fresh water

consumption, trade effluent geneEtion, a trelted ellluent discharge,

which are updated in &cordance with regulatory requtemenls'

That no insrance of non_maintenance of records ariscs, as the

loAbooks and moniloring mechanisms are in place, cnsuing ful!

compliance wilh prescribed shndards

I\ RIiPI,Y TO PARA ]

a. Thar the issue regarding high PH at Lhe PETP outlet has alreadv been

addressed in the se.tio! "Repl) 10 Para I pH Complilnce"

C,

d.

l.

lhat the chemical dosiig amngemenl hxs bccn o[timized, rcgul:trl]

naintxined, xnd cflectivety opcrrled. cn$ulng thc pH ol lr"red

cilluent remains rvilhin the reguLalol} Limits.

5
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That $e latest anllysis reports of elfluent srmples drted

10/10/2024, tested after the inspection.ondtrcted by thc joint team,

confim thar the pH leyels and other parameters trc lvithin

prcscribed statrdards.

Manrt!in logbooks/records of the lollowing:
(i) Raw hxiednl cotrsumption & productiotr
(ii) Groundlvater . bslraction from boresell
(iii) Daily freshwater consumptio. through HSIIDC supply
(iv) Drily freshwzter consumption in production Process! boilcr &

(v) I'ETP lnlet & PETP outlel
(vi) Ele.tricity consumption in PDIP
(vii) Chemic,l consumption in PETP
(viii) Pf,TP sludge gen€rslion & disposll
(ix) Fuelconsumption and xsh genoation in boiler
a. That our unii mainiains prcper logbooks and recotds lor all the

activilies mentioncd in the noticc, including:

. Raw ,nalerial con$mption & producrion

. Groundwater absn'action n om borew'" Ll

. Daily treshwater consumplion th,ough HSIIDC suppl)

. Dail, lieshwaler consumption in the producrion frocess, boiler.

and domesti. Purposes. PETP Inlct & PETP Outlet rccords
. Electdcity consumplion in PEIP
. Chemical conemption in PETP
. PETP sludge gencmlion & disposal
. Fuel consnnption and ash generation in the boiler

That a copy of th€ ana\sis reports demonstrating compliance is

annexed herewith 6 4!s94le! for verification.

d.

2.
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That these records are maintained reSularLy and updated

systemalically. ensuring complele trmsparency and regulatory

D CTO APPROVAL CONTRADICTS AT,I,EGATIONS Of NON.

That Seclion 27 of the water (Prcvention and Conftol of Pollulion)

Acl, 1974, slales tha! a Consenl Io Operate lCTo) cannot be granted

to a non compliant unit.

'Iha! ifnon complianoe exisled. as allcged, the CTO should not lure

been renewed, rendering the SCN legally co.i'adiciot)' ard lntenable.

F- WATER CONSUMPTTON DATA DOES NOT REFLECT USAGE OF

FRESI,IWATER FOR DILUTION

u*{t*.o

Thal a copy 01 the logbook/records for .ll the aforemeutioned

parameters is annexed herewith as A4!!I!Iq:l for veillcation.

COMPLIANCtr

That our unitt CTO was renewed and rtmains valid unlil 30.09.2027,

coDfinning lhat our facility lvas found conrplianl ar the lime ol

renewal. A copy of the Consent to Operate fron 01.10.2022 to

30.09.202? issued by Haryana State Pollution Connol Boa.d on

25.06.2021 is annexed herewith as A!U!:!I9:E
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f. PROCEDT]RAL DEFECTS IN THE SHOW CAT'SF, NOTT'N

That in liaht of tbis, we request a reconsideration ofrhis obscNation

as it does not accumtely reflect the operational rcality of our facility.

Cr

That a thorough review of our logbooks and recorded water

consumption data confms tbat our unit has consisEnrly operated

within the presc.iled freshwater cotrumption limits.

That the allegationthal ertra freshwater was added to elfllLenl is blsed

on assuniption Ether than verified data. Since our rolal freshMLer

usage remains within approved limits, ihe possibilily of dilution

simlly does nol arise.

That dilution, by ils nature, requjres an exccs inlux ol fresh wat.r,

which is not refleded ir our operalional records. Our Efllucnl

Treatnent PlaDt (EIP) functio.s efil.iently fituugh advanced

lreairert processes ralher than any fom ofdilulioD

Lack ofJurhdictioDal Clarity: Thc SCN fails to specily the precise

statutory violations, .endering it vaguc and lcgall)r unlenable.

yiolatioD of Nrtural Justicer No supportirg scjcnliiic reports or

detailcd e\'idcnce have been fur.ished, vid.tinA ALrdi AlteirDr Partcm

(Right 1o be Heard).

Delry in lssuance ofSCN: lhe inspection rvas conducred in Augusl

2024, but the SCN was issued nr January 2025, allecring its credibilit)

d.

8
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Disproportionatc Action Proposed: The SCN fireatens closurc and

prosccution for minor or rectifiable deviations, which is contrarv to

the p.inciple of prcportionality.

ADVERSE SOCIO.ICONOMIC TMPACT OT' ANY COf,RCIVI'

a That the closure of our unit would resL,lt 
'n

employees, many of whom are lhe

That any rcstriclive action would severely imPact production.

coni?ctual obligations, and financial sustainabilitv. afiecting local

suppliers and vendors.

That vendore, suppliers. and anciLlary businesses telilnt on our

opemtions would sulfer signillcant financi,i losses distupting the

tI. OUR R-EOUEST & I,EGAL POSITION

That i. light ollhe t.rcts and evidence slLbhilted above, it is clcar th'l our

unit fully .omplies with the pres*ibed environnrenhl .oms irlcluding

proper logbook maintenance, adhercnce 1o etlluent discharge para'neters,

a.d obtailias the requi.ed legulalory approvltls.

d.

ACTION

G.

'lhat the principle ol propotionaliLy must be considered before anv

regulatory action is laken.

I
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That the allegations ofdilulion are unlounded, as contiuned b) the absence

ot any diluLion nechanism at rhe sire. proper tte,trn.n' ol efflucnt. and

compliance with prescr;bed slandards in indepeDdenllv verified anaivsis

4. Inview oflhe above, we respecttully request:

Witbdmwal oI the Shorv Cause Norice. as it lacks subslantive and

Considemtion of our compliance etlblts, including CTO approval,

groundwaler extraciion app.oval. responsible sludge managemctrt. and

rhird paft) verification of el}]uen! trealment.

We reiterate our commilment to environnental complia.ce and look tbrs'ad to '
lair andjust resolution oflhis matter.

Thanking you,

MA Shadex Creations

2. Thal we have proacrively taken all necessary steps, iDcluding upgtadalion of

our PETP sysrem, installation ol online moniloring mechanisms, and

submission of reports to HSPCB. all ofwhich reaffinn our comnljlmenl to

environmenlal compliance.

l0
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P'or \o.60l, HsllDr , Phase ll. Bs,hi, Di..n., (r.d nclr. SonepdL. HdDand

ll
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17/05/25, 5:07 PMSatram Dass B & Co. Mail - Advance service copy of short reply on b…A. No. 622/2024 titled as 'Varun Gulati v. State of Haryana & Ors.

Page 1 of 1https://mail.google.com/mail/u/1/?ik=07e220bf39&view=pt&searc…ead-a:r-6268444536198068524&simpl=msg-a:r-6869948693359063483

Archna Yadav <archna.yadav@satramdass.com>

Advance service copy of short reply on behalf of Respondent Nos. 75 in O.A.
No. 622/2024 titled as 'Varun Gulati v. State of Haryana & Ors.
1 message

Archna Yadav <archna.yadav@satramdass.com> Sat, May 17, 2025 at 5:07 PM
To: Mansi Chahal <mansichahal104@gmail.com>, Varun Gulati <jansewajanhit@gmail.com>
Cc: Chinmay Dubey <chinmay.dubey@satramdass.com>, Shivani Chawla <shivani.chawla@satramdass.com>, Vijay
Kumar <vijay.kumar@satramdass.com>

Dear Sir,

PFA.

Advance service copies of short reply on behalf of Respondent No. 75 in O.A. No. 622/2024 titled as 'Varun Gulati
v. State of Haryana & Ors.'

Kindly treat the same as Proof of service.

Kind Regards

Archna Yadav
Senior Associate

___________________________________________________
Satram Dass B & Co.
8A Sagar Apartment, 6 Tilak Marg, New Delhi 110001, India

E-mail: archna.yadav@satramdass.com
Phone (o): +91 (0)11 47046111, 4746144

Webex : https://meet155.webex.com/meet/archnayadav

Confidentiality Notice: This e-mail message is for the sole use of the intended recipient(s) and may contain

confidential and privileged information exempt from disclosure under applicable law. Unauthorized review, use,

disclosure, or distribution is strictly prohibited. If you are not the intended recipient, please contact the sender

by reply e-mail and destroy the original and all copies of the message.
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